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Agricultural Implements

+
( Shri S. C. Samania:
*853. { Shri Subodh Hansda:
( Shri Rameshwar Tantia:

Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) whether there is any proposal
to set up a factory for manufacture
of agricultural implements in Orissa
in collaboration with a Japanese firm;

(b) if so, the Kkind of agricultural
implements proposed o bc¢ manufac-
tured; and

(c) whether the negotiations with
the Japanese firm have been conclud-
ed?

The Deputy Minister in the Minis-
try of Steel and Heavy Industries
(Shri P. C. Sethi): (a) Yes, Sir.

(b) Power Tiders with matched
equipment and imgplements.

(c) Not yet, Sir.

Shri 8. C. Samamta: May I know
whether the location of the factory
has been settled?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
It is likely to be set up in Balasore
district in Orissa.

Shri S. C. Samanta: May I know
the percentage of raw materials that
we will have to import for this fac-
tory?

Shri C., Subramaniam: Those de-
tails are not available but in granting
a new licence we insist that even in
the initia] stage they should reach
80 per cent indigenous content.

Shri Rameshwar Tantia: May I
know whether Government will con-
sider the question of setting up a
similar factory in Rajasthan, where
there is ample scope for agriculture
and very small number of industries
in the public sector?

Mr. Speaker: It is a suggestion for
action.
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Shri P. R. Patel: I would request
the Government to give us an idea
of the implements that are proposed
to be manufactured in this factory.

Shri C. Subramaniam: They have
asked for licence for the manufacture
of 6 horse power diesel power tillers,
presumably of the Kuboto type and
matched equipment and implements.

Shri K. N, Tiwary: May I know
how many factories of this type are
in existence in the various States?

Shri C. Subramaniam: Two have
already been licensed one in Bombay
and the other in Calcutta. As far as
the Calcutta firm jis concerned, it
has not taken active steps. So far as
the other company is concerned, an
early clearance is awaited:
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Shri C. Subramaniam: I do not
think we will be able to reach self-
sufficiency till we reach a much high-
er stage of production. Just now we
would be able to meet the present
demand, not the ultimate demand,

Shri Surendranath Dwivedy: Will
it be a State-owned factory or an
undertaking in collaboration with
some private fiems?

Shri C. Subramaniam: An applica-
tion hag come from the Industrial
Development Corporation of. Orissa.
So, they would be the party to under-
take it.

Shrimati Savitri Nigam: May I
know whether Government intend to
set up an implement production fac-
tory in the public sector in order to
show that there can be a  regular
supply of these implements at reason-
able prices?

Shri C. Subramaniam: There is no
intention of starting production in
the public sector, as far as agricul-
tural implements are concerned.
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Shri S. N. Chaturvedi: May I know
the expected price of these imple-
ments? How will they compare with
the importeg varieties?

Shri C. Subramaniam: I do not have
the figures with me. They will have
to be worked out after the licences
are granted and they have started the
manufacturing programme.

Dr. Sarojini Mahishi: May I know
what percentage of the requirements
of improved agricultural implements
will be met by the output of this
factory?

Shri C. Subramaniam: Only a rough
estimate can be made. These people
have askeq for a licence to manu-
facture three thousand power tillers
per annum. Perhaps, this would
meet about 25 per cent of the de-
mand.

Khadi and Village Industries Com-
mission

*854. Shri Sidheshwar Prasad: Will
the Minister of Commerce and Im-
dustry be pleased to state:

(a) whether it iz a fact that utiliza-
tion certificates for several crores of
rupees are not properly maintained
by the Khadi and Village industries
Commission; and

(b) if so, the steps taken by Gov-
ernment in this direction?

The Minister of Intexnatiomal Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah):
A statement containing the required
information is laid on the Table of
the House.

STATEMENT

(a) There has however been delay
in obtaining  utilisation certificates
from the State Governments, Statu-
tory State Boards, cte. Certificates
for about Rs. 29 crores are yet to be
received in resect of the funds dis-
bursed from 1953-54 to 1960-61.

(b) The steps taken to accelerate
the submission of utilisation certifi-
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cates are (i) strengthening of the
audit parties of the Commission, (ii)
vesting the responsibility of auditing
the accounts of registered institutions
on the Chartered Accountants, liii)
grant of financial assistance to  the
various State Khadi and Village In-
dustries Boards for appointing Fin-
ancial Advisers.
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